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To,

The Registrar,

National Green Tribunal,
New Delhi.

Subject:- Compliance of Hon'ble National Green Tribunal, New Delhi Principal Bench Order
dated 14.10.2020 in the matter of O.A. No. 113/2020 Ramesh Chandra Verma & others
V/s State of U.P.- Regarding.
Sir,
This has reference to above mentioned subject regarding compliance of Hon'ble National Green
Tribunal; New Delhi Principal Bench Order dated 14.10.2020, on the subject mentioned above.
Relevant part of the order dated 14.10.2020 passed by Hon'ble NGT is as below -

" 1. Grievance in this application is against developing of a ‘dwarf wall’/’Overburden dump’
(stack of mined coal, mixed with fly ash) by Northern Coal Field (NCF), Kharia Project at Shakti
Nagar, Sonebhadra, U.P. near railway residential area. On account of such activity, dust is generated,
affecting the air quality and the health of the inhabitants. The activity falls in ‘Red’ category, having
serious environmental impact.

2. In view of the above, let the UPPCB and the District Magistrate, Sonebhadra look into the grievance

and take such further action as may be found necessary. The State PCB will be the nodal agency for
coordination and compliance......."

In this context it is to inform that the overburden site of M/s NCL was inspected by the joint
team of district administration and U. P. Pollution Control Board on 23.01.2021 (Annex-I). At the time
of inspection some shortcomings were observed. Notice have been issued to M/s NCL Khadiya

Sonbhadra by U.P. Pollution Control Board for complying on five point direction, vide letter dated
25.02.2021(Annex-II).

The above compliance report is submitted for your kind consideration please.

Encls. As Above.
nnr\-"\-y\

(Radhey Shyam)
Regional Officer

Address : 162, Uttar Mohal, Near Chandi Hotel, Robertsganj, Sonbhadra-231216 (U.P.), Emalil :- rosonbhadra@uppcb.in
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...... In View of the above, let the UPPCB and District Magistrate, Sonebhadra look into the
grievance and take such further action as may be found necessary. The State PCB will be the nodal
agency for coordination and compliance. The action taken report may be filed within three months
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and

not in the form of Image PDF....... !
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AMBIENT AIR QUALITY DATA

Name of the Company ~ : Northern Coalfield Limited Year : 2020-21.
Name of the Project: Khadia Opencast Project Q.E.. SEPT'2020.
Core Zone

3. Station Code/Name: KHA3 - CGM Office, Category: Residential.

Dates of PM
sanipling PM10| 5 |SOz| NOx Vi Gl Ofice]
16/17.07.2020 | 82 | 39 | 30| 10 )
29/30.07.2020 | 64 | 43 | 35| 15 120
100
12/13.08.2020 | 113 | 31 | 26 | 11 : - —
27/28.08.2020 | 49 | 42 | 32| 17 16 B : 4 FpRa—
11/12.09.2020 | 106 | 27 |36 | 27 o1 B OE
0 -, : i = 2 : T
25/26.09.2020 | 83 | 17 | 38 | 22 o S SR

Quarterly Average| 83 33 |33 17
Permissible Limits | 100 60 | 80| 80

4. Station Code/Name: KHA4 — Khadia STP, Category: Residential.

Dates of PM
PM 10 25 S0; | NOx Khadla, STP

sampling
16/17.07.2020 83 31 34 14
29/30.07.2020 49 26 37 12
12/13.08.2020 52 28 33 10
27/28.08.2020 39 32 25 15
11/12.09.2020 76 25 30 21

25/26.09.2020 | 100 | 28 33 24
Quarterly Average| 67 | 28 | 32 | 16
Permissible Limits| 100 [ 60 | 80 | 80

nPermlssible Limits

‘DQuarterly Average

PM10 PM2.5 SOX NOX

Note: NA*- Standards for coal mines inserted in Environment (Protection) Rules, 1 i
Environment (Protection) Amendment Rules, 2000 notifled vide notfification G?S.R. 7%2{[??6(1;[':(’%”;922(1) of the
stipulate permissible limit for PM 2.5. ' .9.2000. do not

Environmental Monttoning report
Job no-006081 ' Chapter -2, Page -5
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"No. KIID/GM/M/Env/20-21/25 8% | Date:- 03/10 /(2020

To,

Chairman

Oversight Committee,
Hon’ble NGT

Subject:- Steps being taken for reduction of coal transportation of Khadia Project through road mode.

Dear Sir,

With regard to coal transportation through road mode, a stay order has been issued vide order dated 22.04.2019 by
Hon’ble Supreme Court stating “Status quo, as of today, shall be maintained,.in the meantime” (Copy enclosed).
Further, vide order dated 01.07.2019, it was clarified that “Status quo order passed by this court on 22.04.2019 is
clarified to mean that transportation by road will continue in the meanwhile” (Copy enclosed).

Further in order to reduce the coal transportation through road mode by Khadia Project of NCL, it is to state that
Khadia Project of NCL has already installed two nos. of Coal handling Plants having capacity of 04 million tonne
per annum and 06 million tonne per annum through which coal is being dispatched through Merry-Go-Round
(MGR) System. For further increase in the dispatch capacity of Khadia Project through rail mode, a wharf wall
(railway siding) of 04 million tonne per annum capacity is proposed and Letter of Award for the same has already
been issued on 26.09.2020. It is likely to be made operational by December®2021.

Yours faithfully,

General Manag@ym, 292D

Khadia Area

Copy to:-
(1) Regional Officer, UP Pollution Control Board, Robertsganj -/%/y

(2) General Manager, NCL Singrauli



